CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

0.A. NO. 282/2000

New Delhi -this the 16th ‘day of August, 2000.

HON’BLE SHRI JUSTICE ASHOK AGARWAL, CHAIRMAN

HON’BLE SHRI.V. K. MAJOTRA, MEMBER (A)

1. Ms. Ishrat Jamal
D/0 Masood Ahmad,
R/0 2129 Ahata Kala Sahib,
Ballimaran,
Delhi.

2. Ms. Sajida Begum
D/0O syed Asif Ali,
R/0 1571, Sui Kalan,
Daryaganj,
Delhi-2.

3. Mrs. Nafees Fatima
W/0 Sagir Ahmed,
1342 Pahari Imli,
Motia Mahal,
Jama Masjid,
Delhi-6.

4, Mrs. Durraj Fatima Naqvi
W/0 Hussain Raza Nagvi,
R/0 E-11/40, Hauz Rani,
New Delhi-110017.

5. Ms. Asmat Ara
D/O Mohd. Amir,
R/0 1299 Pahari Imli,
Churi Walan,
Jama Masjid,
Delhi-6.

6. Ms. abida Khatoon
D/0 Gauhar Husain,
R/0 4351 Irshad Building,
Kucha Pandit, Lal Kuan,
Delhi-6.

7. = Ms. Noor Bano :
D/0 Jamil-ur-Rehman,
R/0 1461 Gali Masjid, Syed Rafa,
Bazar Chitli Qabar,
Jama Masjid,
Delhi-6.

8. Mrs. Nazima Farhat
W/0 Jamshed Parveez,
R/0 1171, Qamar Street,
Kalan Mahal,
Daryaganj,
New Delhi-2.
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Ms, Shahida Khatarn

d/o Mohd, Akhtar Rasan Usmani
1767, Hauz Sui walan
Daryaganj, New Delhi-2

Mrs, Anwar Jahan
w/o Mc, Mahd. R afiq
1345, Gali No .44
Jafr abad, Delhi.S3

Ms. Samreen Bequm
d/o Mr. Nizamuddin
1508, Ishq Building
Pahari Rajan

Bazar Chitli Qabar
Delhi-6 '

Ms, Shahida Begum
3045, Saeed Manzil
Shahgan}j
Delhi=6

Ms, Azra Parveen
d/ec late Mr. Nasir Uddin
C-24/1, Gali No.8

* Batla House

Okhla ‘
New De lhi-llo 025

Ms, Aisha Bequm

d/o late Mr, Hafizur Rehman ”
1453, Gali Qasimjan '
‘Delhi-6

Mrs, R aheel Shireen Usmani

w/e Salman Faizi Usmani

5283, Kucha Rehman

Chandini Chrwk
"Delhi-6" '

Ms, Rehana Begum
'd/n Mr, Fariduddin

931, KuchaRnh Ullah Khan
Daryagan)

" New Delhi.2
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Ms Dilnawaz Be um

~dfo M. S ardar Ahmed

2871, Bulbul:l Khana
Bazar SitaRam

Delhi-6

. Farhana M. Khan
w/n “Mc. M.M. Khan
C-69, Z1I, Dilshad Garden

~ Delhi-95

19.

20.

Mrs. Bukhsana Begum
w/o Mr, Abdul Naim
1448, Gnndni Street
Kalam ‘Mahal.
Daryagan]

New Delhi-2

Mrs. Tasneem Tabassum
w/o Mr. Rehat khan

' 2653, Nizariyan Street

Behind Shradhanand Marg

~Delhi-6

21,

Ms. Abida Khatann

- d/c. Mc, Tahseen Ahmad

62, Kababian Street

‘' Jama’ Masjid

' Delhi-6

22...

Mrs Parveen Sultana
w/e Mc| Anwar Jalees
o Syed Manzil -

Chhatta Noorddin

~~ Chonri Walan
. Delh5—6

23.

__Ms, Shehnaz Begum
. d/a Mr, Mohd, Farecq

1570, ‘Qasam Jan Street

' Ballimaran

. Delhi-6 -
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Miss Naseem Begum

"~ d/o Mr. Kareem Khan
.3262, F arhatulla
Street Kucha Pandit

Lal Kuap ™

Ms, Anisa

d/n Mz, (late) Mohm~~d Husan
465-II1 F lnnr

Gali Bahar Wali

Chattan Lal. Niyan
Daryaganj

"Néw Delhi.?2

Ms, Shama Darvez

- d/o Mr, Qasi Shamesh ul Hasan

C-4/195, Yamuna Vihar

Delhi-s3

Ms, Shahina Parveen

d/o" late Mc, M~hd, Rafique Quareshi
454, Hasan Manzil

Mata Mahal s

Jama Masjid

Delhi-6

Miss R ahida

d/n Riaz Uddin
1632, Gali Andheri
Pahari Bhagla
Chutti Qabar

Jama Mas jid
Delhi.6

Miss Rukhsana Qaisar
d/o Mr, Syed Qaiser Alj

1433, Qasim Jan Street ™~

Ballimaran -
Delhi-g -

Mcs. Khurshid Bang

w/a Dr. s armad Hasan Usmanj
1667, Gali Madr asa

Near Jumla, Lal juan
Delhi-¢ ~ ~ .
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31.
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‘Mrs . Irfana Parveen

w/o Mr, Furqan Ahmad
184.D, Blnck

Near R atisn Sh~p
Abdul F azal Enclave
New Delhi-25

Mrs., Ishrat Begum
w/~ Mr [ Haneef Ahmad
d/n Mr, Shabbir Ahmad
1448, Gali Gandni wali
Kalan Mahal

Jama Masjid Delhi-6

Ms, Talat Nazreen

d/o late Mr, Zakhalullah
837, Chandi Mahal
Daryaganj

New Delhi.2

Miss Mohd, Nisa
d/n late Mr, M~hd, Tahir

3284, Farhatullash Street

Kucha Pandit
Delhi-6

Mrs, Sajida Zubairt
w/e Mr. U,H. Zubair
E-21/153, Zakir Nagar
Okhla

New Delhi-25

Mrs, Shahida Kulsum
¢/o Dr, S,AH. Naqvi
THMMR,

Jamia

Hamd axd, New Delhi-62

Mrs, Razia Sultana
w/o Mr. S .M. Akhtar

69, Nimci Calany (m1d
Delhimgp ¥ (01d)
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Mrs, Rehnaz

w/o M, M_L,A. Pervez
1405, Haveli Kallnn Khawar
Chitli Qabar '

Jama Masjid

Delhi-6

Brs, Zareena Khan

-~ w/o Mr, Salamat Khan

345/ 9%, Ghaffar Manizil
Jamia Nagar ’
New Delhi.25

Ms. Ageela Begum

d/o late Mr, M-hd, Aqip

2462, Gali Kuan Wal
Chitli Qabar :
Jama Mas jid
Delhi-6"

Ms, Nanr Jahan

 d/o late Mr., Abdul R ahim

2116, Rndgr am
Lal Kuan -
Delhi-6

Ms, Asma Badar

d/o Mr, M~hd, Hussain
1304, Gali Sharif wali
Kalan Mahal -
Daryaganj, -

Delhi-6

Mrs, Yasmin Siddiqi
w/o Mr., Saleem Ahmad
302, Pretap Khand
Vishwa Karma Nagar
Jhilmil Calony

Delhi-95
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44, Mr, Qamar Sultan

s/o Mr, Fayyazuddin
17, Gali Kababiyan
Near Kareem Hrtel
Jama Masjid
Delhi-6

45, M, Sayeeduddin
s/n late Mc, Bashiduddin
17530, Mir Jumla Street
Lal Kuan
Delhi«6

46. Mrs, Ishrat Jahan
w/e Mc, Saceduddin
1750, Gali Mir Jamla
Lal Kuan,

Delhi-6

47. Mrs, Kausar Jahan
- 12-A/17L, Gali N~ .4
Vijay Mnhall sh
M3a jpur Bhadhra -
Delhi-53 v

48. Ms, Shama Parveen
d/n Mr, Maqs~a~rd Ahmad
A-23, 01d Seema Puri
Delhi-95

-+ APPLICANTS

( By Shri S.Mohd., Arif with Shri S.Y.,Khan, Adv.' )
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-versus-

1. Govt. of National Capital
Territory of Delhi through,
Chief Secretary,

5, Sham Nath Marg, Delhi.

2. Principal Secretary (Education
& Culture), 0Old Secretariat,
Delhi.

3. Director of Education,
0ld Secretariat,

Delhi.
4, Secretary, Urdu Academy,
Ghata Masjid Road,
Daryaganj,
New Delhi-110002. ... Respondents

( By Ms. Sumedha Sharma, Advocate )

-0 R D E R (ORAL)

Shri Justice Ashok Agarwal

Present OA seeks regularisation of the services
of applicants. They have all been engaged by the
Secretary, Urdu® Academy, respondent Né.4 herein.
Respondent No.4 is not amenable to the.jurisdiotion of
this Tribunal. Present OA thus cannot be brought
within the ambit and jurisdiction of this Tribunal by
merely impleading respondents 1 to 3 on the strength
of respondent No.4 receiving grants from respondents 1

to 3.

2. Applicants have been engaged by respondent
No. 4 ‘and —have been placed at the disposal of
respondents 1 to 3 for pfomotion of Urdu language.
They receive their éalary not from respondents 1 to 3
but from respondent No.4. In the ciroﬁmstances, we
are constrained to hold that the Tribunal has no
Jurisdiction to entertain and try the OA even though
applicants are serving in Schools which are béing

conducted by respondents 1 to 3. ’
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3. Present O0A, in the circumstances, is
returned back to the counsel for applicants for

bresentation before proper forum.

(e J
( V. XK. Majotra ) ’ ( ASY
Member (A) )

Agarwa1'3
hairman

/as/



